FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liguidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

RAINE INDUSTRIES AND ENGINEERING PRIVATE LIMITED

[ SINo

Particulars

Details
|1 Name of Corporate Debtor Raine Industries and Engineering
[ Private Limited
28 Date of Incorporation ef Corporate Debtor 11 March 2013
3 Authority under which Corporate Debtor is | Registrar of Companies, Hyderabad
| incorporated / registered |
4 Corporate Identity No. / Limited Liability US1100TG2013PTC086240
Identification No. of corporate debtor
5 Address of the registered office and principal | Sy No.156, Chinnaravulpally(V), Bibi
office (if any) of Corporate Debtor Nagar(M), Yadadri, Bhonagiri District.
Nalgonda, Bhonagiri, Telangana —
508124, India.
6 Date of closure of Insolvency Resolution 03 December 2025
Process
7 Liquidation commencement date of Corporate | 03 December 2025 (NCLT, Hyderabad
Debtor Bench passed order dated (03 December
2025 vide IA(IBC)(Liq) No. 15 of 2025
in CP (IB) No. 192/10/HDB/2023.
(Order received on 04 December 2025)
8 Name and registration number of the Shaik Gouse
insolvency professional acting as liquidator IBBI Reg.No. IBBUIPA-002/1P-
NOD458/2017-2018/11326
9 Address and e-mail of the liquidator, as Flat No.406 & 407, 4th Floor, MGR
registered with the Board Estates, Dwarakapuri Colony,
Punjagutta, Hyderabad-500082, India
skgouse(@gmail.com
10 Address and e-mail to be used for Flat No.406 & 407, 4th Floor, MGR
correspondence with the liquidator Estates, Dwarakapuri Colony,
Punjagutta, Hyderabad-500082, India
cirp.raine/@gmail.com
11 Last date for submission of claims 02 January 2026
Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has ordered the

commencement of Liquidation of Raine

2025.

The stakeholders of Rain : | ! -
their claims with proof or update their claim submitted during the

Industries and Engineering Private Limited on 03 December

¢ Industries and Engineering Private Limited are hereby called upon to submit

Corporate Insolvency Resolution

e ———————————————




Process on or before 02 January 2026 to the liquidator at the address mentioned against item No.9 or
10.

The financial creditors shall submit their claims with proof by electronic means only through
cirp.raine(@gmail.com. All other creditors may submit the claims with the proof in person, by post or by
electronic means.

Claims shall be submitted in the prescribed forms available at www.ibbi.gov.in (Schedule [I—Form
C/D/E/E/G/M as applicable)

Submission of false or misleading proof of claims shall attract penalties.

: iy

Shaik S G
Dt 10251208

GO_U 5e 114 2051

Shaik Gouse, Liquidator

Date: 05 December 2025 [BBI Reg No. IBBI/IPA-002/IP-N00458/2017-2
Place: Hvderabad AFA Valid upto 31 December 20
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CM Revanth Reddy to Visit Osmania
University on December 10

ey

e

P

yderabad Chief presentation onproposed
Minister A. Revanth development activities.

He instructed them to
seek feedback from stu-

Reddy will visit Osmania

University on December
10 to review academic
blocks, hostels and infra-
structure as part of the
government’s plan to
develop the university
into a world-class institu-
tion.

Chief Minister held a

dents and faculty mem-
bers before finalising the
master plan.

CM Revanth Reddy
directed the administra-
tion to place multiple
development models
before stakeholders and

set up drop boxes and an
exclusive website to col-
lect suggestions. He said

review meeting on
Friday at his residence,
where officials made a

SOUTH CENTRAL RAILWAY
Follow us on [ @SCRailwayindia
Details of the Tender Notices of

5.C Railway can be seen on our

website : www.scrindianrailways.govin

Tender Notice No: B-E29-TRD-

TNDR-29-2025-26 Dt.03.12.2025 %

For and on behalf of President of India,
the undersigned invites e-tenders for
the following work
Tender No.: B-E29-TRD-TNDR-29-
2025-26 Name of the work:
Improvement of reliability for OHE/PSI|
infrastructure along with Strengthening
of OHE through stone pitching, soil
[filling in connection with safety in BZA|
division Approx. value (7):
3,92,72,933.09 Bid Security (EMD)
(): 3,46,400/- Completion period: 12
Months Date of closing: 24.12.2025
Cost of Tender form (%): Nil
For full details and conditions visit out
site at"www.ireps.gov.in”
M.B; If date of opening happenstobe a
holiday, the tender will be opened on
next working day.
Sr.Divisional Electrical Engineer/
TrD/Vijayawada

e-Tender Notice No.N/E.29/TrD/ _?‘_,
Tender/22-2025-26 Dt.04.12.2025 §
Sealed tenders are invited by the
undersigned for the following works
S.No.: 01 Tender No.: NfE.zngrD;l
Tender/22/2025-26 Description o
works: Nanded Division: Jalna-
Development of Infrastructure facilities
or Installation of new Pit Wheel Lathe
t Coaching Depot-OHE|
rrangements. Approx. Value ():
727540.43 EMD (3): 174600.00
Completion period: 12 Months
Date of closing - N/E.29/TrD/Tender/
22/2025-2626.12.2025 at 11.00 hrs ot.0 .
Mote: If the date of opening day
happens to be holiday, the tender will
be opened on next working day.
For detailed conditions visit our site at
www.ireps.gov.in
Divisional Electrical Engineer/
TRD/Nanded
Tender No. 29_2025-26_Sr.DEE_ %
TRD_HYB, dt: 05.12.2025 g
Sr.DEE/TRD/HYB acting for and on
behalf of The President of India invites
E-Tenders against Tender No.
29_2025-26_Sr.DEE_TRD_HYB, dt:
05.12.2025, closing date: 31.12.2025,

City, Hyderabad.

trillion economy,

future-ready state.

PUB/1555

The Following Tenders Have Been
Floated Online. Tenders Are
Requested To Visit The Website
www.ireps.gov.in And Submit Their
Offers Online. The Tender Description,
Qty, EMD, SD May Be Seen In
Website. Offers Submitted Manually
Will Mot Be Accepted. Offers By Post
Will Not Be Entertained. Tender
Closing Time |s 14.30 Hrs Of The Due
Date Of The Tender. “For All
Indigenous Offers, EMD Will Be
Accepted Only Via Online System As
Available On www.ireps.gowv.in.”

Hyderabad :DY Chief Minister of
Telangana Mallu Bhatti Vikramarka
formally invited Jharkhand Chief
Minister Hemant Soren to attend the
upcoming Telangana Rising 2047
Global Summit, scheduled to be held
on December 8 and 9 at Bharat Future

Deputy Chief Minister met Hemant
Soren at his official residence in
Ranchi and handed over the specially
printed summit invitation on behalf
of the Telangana Government.

Speaking on the occasion, DyCM
Bhatti Vikramarka said Telangana
is moving forward with a transfor-
mative ambition of achieving a $3
aligning with
India’s growth vision for 2047. He
explained that the Telangana gov-
ernment has drafted the Telangana
Rising 2047 Vision Document, out-
lining growth strategies and sector-
wise development plans to build a
Deputy Chief
Minister further stated that the
Vision Document has been prepared
after extensive consultations with
experts from various fields, along

15:00hrs. Bidders will be able to submit | Tender No. Brief Description
their original/ revised bids up to closing [[1251017A | Contactor for 60 KVA
date and time only. Manual offers are Transformer
not allowed against this tender and any
such manual offer received shall be|[31255012A |Set of dampers for
ignored. Vande Bharattrain set
S.No.: 01 Description of work: 33251030A |Secondary Lateral
Hyderabad Division - Outsourcing of damper

SS operators (Monitoring & Datal||29255025 | Vehicle Control Unit
Recording of TSSE at Jankampetlliznzs51192 | Hanger block for bolster
(JKM), Manopad (MOA) and Makthal

33251549 |N-2 board to FTRTIL

(MKTL) Traction Sub Station (TSS) fo Part
a period of 02 years. Tende —
Advertised Cost (3): 64,00,143.00/-[10253201A |Resin impregnated

EMD (3): 1,28,000.00/- Completion| pleated filter paper

period: 02 Years (24 Months) Date of]||56255317
Closing: 31.12.2025

48 fiber armoured
optical fiber cable

Website particulars: www.ireps.gov.in |3,3251 143 | Sideframekey
Notice Board Location where complete |ls7255011 Diesel Generator set
details of tender can be seen: Office of 400KVA with AMF panel
the Sr.DEE/TrD/HYB, Hyderabad - - -
Bhavan, Secunderabad-500025. [ o020 1202 xea?;:\g piece for side
Sr.Divisional Electrical Engineer, - -
Traction Distribution, 30251211 Double acting Hydraulic
Hyderabad [[29251101A |Spheri block for
E-TENDER NOTICE NO: 01- [ WAP7/WAGS locos
SNT-17-2025 DATED.05.12.2025 & LSRN WA S
For and on behalf of the President of [[LT256166 |[Design.supply.
India, Senior Divisional Signal and installation &
Telecommunication Engineer commissioning of
(Maintenance) South Central Railway Hydraulic jacks
Guntakal invites e-tenders (Open) for -
the following works up to 15.00 hrs of[29255033  [Supply, erection,
29.12.2025 commissioning
ender No.: 01-SNT-17-2025(||33251154A | Flexible joint (for roll link|

Description of the work (Signal and Assembly)

elecom work): Provision of
spiration type smoke detection|
system in relay rooms of station &

Note:-Due dates of Tender
Opening: SL.No.01 on

goomties of all Electronic Interlocking
stations (103 locations) and relay|
rooms of station & cabins of Panel
Interlocking stations (15 locations) in|
Guntakal division. Advertised Tender|
Value of the work (%): 8,83,39,284.00)
Earnest Money Deposit (I):
5,91,700.00 Completion period: 12
Months

If the date of opening of tenders

happens to be declared holiday at later

date, the tenders will be opened on the
next working day at the stipulated time.
Validity of the offer should be 60 days
from the date of opening. Corrigendum

will be issued for the above tender

notice if necessary through online only.
For further tender conditions /details

dt.16.12.2025.5L.No. 02 on
dt.22.12.2025. SL.No.03 on
dt.23.12.2025.SL No.04 to 06 on dt
24.12.2025. SL No.07 to 09 on dt
26.12.2025 SL No.10 to 13on dt
29.12.2025 SL No.14 on
dt.30.12.2025.5L.No.15 &16 on
dt.05.01.2026. SL.No.17 on
dt.24.12.2025
Beside Above Mentioned Tenders
There Are Other Tenders Having
Value Above Rs.50 Lakhs.
For Details, Please Visit Railway
Website Above.

Principal Chief Materials
A1965 Manager/Secunderabad

For further tender conditions /
details and for downloading the
tender documents,
Please visit website at
https://www.ireps.gov.in or
www.scr.indianrailways.gov.in

and for downloading of tender
document, please visit website
www.ireps.gov.in.

Sr. Divisional Signal & Telecom
Engineer, Maintenance,

a final decision on devel-
opment works would be
taken by the end of
December, prioritising
student needs.

The Chief Minister
emphasised preserving
heritage and historic
structures while con-
structing new buildings.
He asked officials to plan
hostels and academic
blocks with 10% addi-
tional capacity to meet
future requirements.

He also suggested
exploring the use of
urban forestry funds to
develop forest zones
within the campus, cre-
ate new water resourc-
es, build cycle tracks
and pedestrian path-
ways, and install sym-
bols representing the
historic student move-
ments of Osmania
University.

Summit.

pioneers,
experts,

Telangana

DGP B.Shivadhar Reddy Inaugurates Modern
Briefing Hall at Utnoor SDPO Office

Hyderabad: Telangana
Director General of Police
B. Shivadhar Reddy inau-
gurated a newly con-
structed Briefing Hall and
Classroom facility at the
Utnoor DSP office on
Thursday The modern
facility has been devel-
oped to support training
programmes, briefing ses-
sions, and operational
planning for field person-
nel, especially during
major bandobust and elec-

Dy CM Bhatti Vikramarka Invites Jharkhand Chief Minister
Hemant Soren to Telangana Rising 2047 Global Summit

with recommendations from NITI
Aayog. The document will be offi-
cially unveiled during the Global

The Telangana Rising 2047 Global
Summit will bring together national
and international leaders, industry

policymakers,
and
Telangana’s long-term development
roadmap.2047 Global Summit

academic
investors to shape

General Observer, Collector
inspected the centers for
receiving nominations

WARANGAL,
December 5, .
TSIT : General
Observers of
G r a m
Panchayat
Elections
Balamayadevi,
District
Collector Dr.
Satya Sharada l
inspected the "
nomination

receiving centers on Friday.

Budhawaripet in

Khanapur mandal, Khanapur, Itikalapalli in

Narsampet mandal.

Visited cluster gram panchayats,

the mode of

receiving nominations was examined at the field

level. A close inspection was made to see if the
admission process was being done in accordance
with the rules. The facilities and help desks avail,
able in the reception centers of nominations were

examined. Scrutiny, withdrawal, polling of nomi-
nations with mandal level election management
officers, they discussed the preparation of count-
ing arrangements and checked the ballot boxes and

election material.

The process of uploading the

election reports in the T-Poll app was examined.
The flying squad inspected the performance of the

team and made several suggestions.

They were

accompanied by ZP CEO Ramireddy, Nodal Officer
Narsimha Murthy and local officials.

Sudden death of Sarpanch
candidate in Chintal Tana vil-
lage..Sadness in the village.

L

S

Rajanna

Siricilla,

preparedness.Later, the
DGP conducted a review
of the premises and direct-
ed staff to maintain clean-
liness and discipline
across the office and sur-
rounding areas. He
inspected the newly con-
structed martyrs-named
police barracks and inter-
acted with personnel to
understand their admin-
istrative and service-
related issues. He assured
that all feasible concerns
would be addressed
promptly.Emphasising

tion duties.

Speaking on the occa-
sion, the DGP said the
new infrastructure will

HYDERABAD
SATURDAY, DECEMBER 6, 2025

& info.southindiatimes@gmail.com
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R dE .@ Indian Bank

significantly enhance the
efficiency of the police
force by enabling system-
atic training, skill devel-
opment and timely dis-
semination of instruc-
tions. He appreciated the
officers for creating a
space that supports pro-
fessional policing stan-

discipline and punctuali-
ty, the DGP reminded the
staff that the upcoming
election period demands
efficiency, ethical conduct
and commitment towards
duty. He instructed offi-
cers to execute responsi-
bilities strictly as per
guidelines and without

NOTICE TO SAFE DEPOSIT LOCKER HIRERS

It is hereby notified for information of the safe deposit locker hirers with locker numbers
mentioned againsttheirnames given in below formatthat they have defaulted in payment of|
ANNUAL HIRE CHARGES of the safe depositlockers for few years , despite of notices and |
reminders and these safe deposit lockers are not operated since 30-06-2022.The bank
shall invoke the provision under the lease agreement of safe deposit lockers and break
open the lockers if the hire charges due to the bank are not paid with in 15 days from the
publication of this notice at the entire risk and cost of hirers.

S.No. Locker No | Locker ID Name & Address | Branch |
1 | 9911805610 B63A Syed Zaheeruddin Baber ,215/A,Gymkhana | Secunderabad
Road, Secunderabad -03.
2 | 9912736608 470 P.Sundararajulu , 2647/6/16,Sai Baba NewNallakunta
Nagar,BAAF Amberpet-13
3 | 9912104715 18 G.SatyaNarayana,3-4- Barkatpura
| 852, Barkatpura Hyderabad-27 | |
4 | 4502056261 289 Satyavatsa,202 Swali Kuteer Maruti Nagar
| Apts, Yousufguda, Hyd-35 | |
5 | 4502000579 365 Kavuri Padma,C-66,F/No.102,Sai Homes Maruti Nagar

,Yousufguda, Madura Nagarghm,Hyd-73.
D.Padmita,Mig plot no.603,FNo.
101,Lakshmi Nilayam, phase-Il Near Kphb
Community Functional Hall Kukatpally-72.

6 |4000031122| 522 | Maruti Nagar |

T 9913657125 6 Naga Bheema Simha,H.no.1-8-29, Bowenpally
Floor,Seeth ,0ld Be pally
+ Secunderabad-11 ‘
8 | 4000630318 10 Manav Gupta,503 Lift-1, Mansarovar Trimulghery
heights, Trimulghery, Jerabad-15.

Date:06-12-2025 ZONAI MANAGER

December 5,TSIT.Tragedy
has engulfed Chintal Tana
village in Vemulawada
Urban Mandal of Rajanna
Siricilla district. Cherla
Murali (Sarpanch candi-
date), who was contesting

as Sarpanch candidate with the support of BRS in the
local panchayat elections, died suddenly of a heart
attack. At a time when the campaigning heat was at its
peak, Murali's death shocked the people of the village.
He had been campaigning enthusiastically from house
to house till yesterday, had made clear plans for the
development of the village and had big dreams for pub-
lic service. But he suddenly collapsed while he was
campaigning and was rushed to hospital for treatment,

but it was of no use. The sudden death of the candid
at a time when the election campaign was in its fin:
stages has created an atmosphere of sadness not only
in the village but also in the entire mandal.

Guntakal
HH B

dards and operational negligence.

Greater Warangal Mayor Gundu Sudharani welcomed
the state Chief Minister Anumula Revanth Reddy who
arrived at the helipad in Narsampeta on Friday to par-
ticipate in the Public Victory Week programme.

éﬁ‘l%a TELANGANA GRAMEENA BANK
off - Se
RS

(Sponsored by State Bank of India)
JANGAON DISTRICT

4 JANGAON BRAN (51
HEAD OFFICE : HYDERABAD. RBO : BHONGIR

P ESSION NOTICE
Under Rule 8(1) (For immovable property)

Whereas, The undersigned being the authorized officer of the Telangana Grameena Bank,
Jangaon Branch, Jangaon District (Formerly known as Andhra Pradesh Grameena
Vikas Bank) under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under|
section, 13(2) read with Rule-3 of the Security Interest (Enforcement) Rules, 2002 issued
a Demand Motice Dated : 08.05.2025 calling upon the borrower 1. Smt Sayyada Shamma,
Wio. lliyasoddin, H.No. 1-4-Gi0002, Girnigadda, Jangaon District 506167, 2. Sri
Sayyada lliyasoddin, H.No. 1-4-Gi0002, Girigadda, Jangaon District 506167, to repay
the amount mentioned in the nofice being Rs.14,78,802.42/- (Rupees Fourteen Lakhs
Seventy Eight Thousand Eight Hundred Two and Forty Two Paisa Only) as on 29.11.
2025 and interest from 30.11.2025 within 60 days from the date of receipt of the said notice.

The borrower/ guarantor having failed to repay the amount, notice is hereby given to the
borrower [ guarantor and the public in general that the undersigned has taken constructive
possession of the property described herein below in exercise of powers conferred on
him/her under section 13(4) of the said Act read with Rule-8 of the said rules on tthis 01
day of December of the year 2025

The borrower / guarantor in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will be subject to the charge of]
the Telangana Grameena Bank, Jangaon Branch, Jangaon District, for an amount of]
Rs.14,78,802.42/- (Rupees Fourteen Lakhs Seventy Eight Thousand Eight Hundred
Two and Forty Two Paisa Only) as on 29.11.2025 + interest, Costs, etc. thereon

The borrower attention is invited to provisions of sub-section (8) of section 13 of the Act,
in respect of time available to redeem the secured assets.

DESCRIPTION OF MORTGAGED SCHEDULE PROPERTY

Mortgage created via Doc.MNo. 13904/2019 dated 27.09.2019 at SRO Jangaon and
Extension Mortgage Via Doc. No. 7081/2024 dated 27.07.2024 Registered Mortgage of all
that the part and parcel of Residential House bearing H.No.1-4-Gi0002 with buittup area 371.
43 8q ft (G) building in Survey No.24 covered by an area 75.00 Sq Yards equivalent to 62.
70 Sq Meters situated at Girnigadda Back side of Wadlakonda road, Rev Mandal Jangaon
(M), Jangaon District. Boundaried for the Entire Land : North : Plot of Y Balakishan, South
: Plot of Mohanned Khaja Moinuddin, East : 16 feet Raod, West : Plot of Khammar Sulthana
Date : 01.12.2025

Place : Jangaon
Al No : HL 7315972334

Sd/-
Authorized Qifi

PUBLIC ANNOUNCEMENT
<egulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
RAINE INDUSTRIES AND ENGINEERING PRIVATE LIMITED

) Branch Office:
gfaer do [[n] Union Bank | GULBARGA
il i oz | Opp. ESIC Hospital, 1st Floor, Sedam
Road, Bhagyanagar-Kalaburagi

POSSESSION NOTICE ISE{:"UH 13{4}] (For Immovable Property)

Whereas, the undersigned being the authorised officer of Union Bank of India,
Bhagyanagar - Gulbarga Branch (31042) under the Securitisation and
Reconstruction of Financial Assets and Enforcement Security Interest (Second) Act,
2002 (Act No. 54 of 2002) and in exercise of powers conferred under Section 13(2)
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand
notice dated 04-08-2025 calling upon the borrower 1.M/s. Shivam Service Centre,
through it's partners 1. Mr. Vikram Patil & Mrs. Premala Sherikar, Survey No.56, 4
Kusnoor Village, Bhagyanagar Sedam Road, Near ESIC Hospital Kalaburagi -
585106, 2.Mr. Vikram Patil S/o. Vaijanath Patil (Borrower/partner) R/at: H. No.
MIG 4, (Corporation No 11-1220/105/5), MSK Mill, Shanti Nagar, Kalaburagi,
Karnataka -585103, 3.Mrs. Premala Sherikar W/o. Shivanand (Borrower/Partner)
R/at : H. No.13-3-585, 1st Floor, Laxmi Narayana Magar, Jiyaguda, Asif Nagar,
Hyderabed - 500006, 4. Dr. Basawaesh Patil S/o. Vaijanath Patil, (Guarantor)
Rfat: E/11/5938, Shanti Nagar, Gulbarga, Kalaburagi, Karnataka -585103, 5. Mr.
Goutham Patil S/o Vaijanath Patil, (legal heirs of Smt. Gananeshwari Devi Patil
Wilo. Vaijanath Patil (Guarantor) Rfat: H. No. MIG 4, (Corporation No 11-
1220/105/5), MSK Mill, Shanti Nagar, Kalaburagi, Karnataka -585103, 6. Ms.
Bharati D/o. Vaijanath Patil, (legal heirs of Smt. Gananeshwari Devi Patil W/o.
Vaijanath Patil (Guarantor)) R/at: H. No. MIG 4, (Corporation No 11-1220/105/5),
MSK Mill, Shanti Nagar, Kalaburagi, Kamnatake -585103, 7. Ms, Arati Dlo
Vaijanath Patil, (legal heirs of Smt. Gananeshwari Devi Patil W/o. Vaijanath Patil
(Guarantor)) Rfat: H. No. MIG 4, (Corporation No 11-1220/105/5), MSK Mill, Shanti
Nagar, Kalaburagi, Karnataka -585103, to repay the amount mentioned in the notice
being Rs. 30,15,686.28 (Rupees Thirty Lacs Fifteen Thousand and Six Hundred
Eighty Six and Twenty eight paise Only) as on 20-07-2025 plus further interest and
other applicable charges within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him/her under
Section 13(4) of the said Act read with rule 8 of the said rules on this 2nd day of
December 2025.

The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
the Union Bank Of India, Bhagyanagar - Gulbarga Branch (31042) for an amount
Rs. 30,15,686.28 (Rupees Thirty Lacs Fifteen Thousand and Six Hundred Eighty
Six and Twenty eight paise Only) as on 31-07-2025 plus further interest and other
applicable charges thereon.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available to the borrower to redeem the secured assets..

Description of the immovable property
All that part and parcel of the property consisting of residential land and building
situated at House bearing Corporation No 11-1220/105/5, H. No. 4 MIG (NH), adm.
about 1800sq. ft., KHB Bramhpur, Shanti Nagar, Kalaburagi. Which is bounded by:
East : Colony Road, West : Existing to Road, North : House No.03 MIG, South :
House No.05 MIG.
Place: Kalaburagi
Date: 02-12-2025

o e A Gt of s Undartking

Sd/- Authorised Officer
Union Bank Of India

3

ey

HINDUJA HOUSING FINANCE LIMITED

HoUSING oYM e Corporate office at"#167-169", 2nd Floor, Little Mount, Saidapet, Chennai- 600 015,

APPENDIX -IV [Rule 8(1)] Possession Notice (For Inmovable Proj

Whereas The undersigned being the Autherized Officer of the Hinduja Housing Finance Ltd., under
the Securitisation And Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (ACT NO.54 OF 2002) and in exercise of powers confermed under section 13(12) read with Rule
3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice to below mentioned
Borrower/s | Guarantorfs. After completion of 60 days from date of receipt of the said notice, The
Borrower/s / Guarantor's having failed to repay the amount, notice is hereby given to the Borrower/s /
Guarantor/s and the public in general that the undersigned has taken Physical Possession of the
property described herein below in exercise of powers conferred on them under section 13(4) of the
said Act read with Rule 8 of the said Rules on this date given below.

Name of the Borrower/ Co-Borrower/Guarantor/LAN No, | Demand Notice | DATE OF Pysica

Date and Amount| POSSESSION
1. Mr. Anjaneyulu Sakali Sfo. Kashappa Rfo. H.No. 2-81/1,|  14/08/2025 &
Nidjintha Village, Maddur Mandal, Narayanapet District,| Rs.9,63,215/- | 03122025

Telangana- 509411, .....Borrower| (Rupees Nine
2Mrs.Bhargavi Chakali Rio. HMNo. 2-81/1, Nidjintha| lakhs sixty three

Village, Maddur Mandal, Narayanapet District, Telangana-  thousand two
509411, Co-Borrower| hundred and
Loan Account Nos. AP/HDB/MBNR/A000000880 ifteen only)

HEDULE OF THE PROPERTY: All that the Property of ALL THAT THE HOUSE NO: 2-81/1
JAL PLOT AEAR 269.11 SQ YADS consisting of Ground Floor situated at NIDJINTHAVILLAGE
DDUR MANDAL NARAYANPET DISTRICT, Registration Dist Narayanapet, India 509411 and |

re

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

Us1100TG2013PTCO86240

51 No. Particul Details bounded by: North: House of Vadde Kistappa, South: House of Jajapuram Kashanna, East: House
1 - — of Chakali Balamma, West: CC Road,
Name of corporate deblor Efi;naetelnlf:rnsi:::s and Engineering Note: " Through this notice, all the previous notices issued in this LAN is hereby recalled”
= = Demand Noi DATE OF
2 | Date of incorporation of corporate debtor | 11 March 2013 Name of the Borrower/ Co-Borrower/Guarantor/LAN No. D;: ::d Amf:;t_ POSSESSION
3 | Autherity under which corporate debtor is| Registrar of Companies, Hyderabad 1.Mr. Bal Narayana Madala Rlo. H.No. 6-10/5/A/1, 26/08/2025 &
incorporated / registered Uyyalawadda Shivaru, Magarkurnool Town And District, Rs.20,39,325/- | 04122025

Telangana-508209. ... Borrower| (Rupees Twenty
2.Mrs. Kousalya Madala R/c. H.No. 6-10/5/A/1, lakhs thirty nine

Ll

Address of the registered office and
principal office (if any) of Corporate Debtor

Sy No.156, Chinnaravulpally(V), Bibi Nagar(M),
Yadadri, Bhonagiri District, Nalgonda,
Bhonagiri, Telangana - 508124, India.

6| Date of closure of Insolvency
Resolution Process

7 |Liquidation commencement date of
Corporate Debtor

03 December 2025

03 December 2025 (NCLT, Hyderabad Bench
passed order dated 03 December 2025 vide
IA{IBC){Liq) Mo. 15 of 2025 in CP (IB)

No. 192/10/HDB/2023. (Order received on
04 December 2025)

8 | Name and registration number of the Shaik Gouse
insolvency professional acting as IBBI Reg.No. IBBIIPA-002/IP-N00458/2017-
liquidator 2018/11326

Flat No.406 & 407, 4th Floor, MGR Estates,
Dwarakapuri Colony, Punjagutta,
Hyderabad-500082, India. skgouse@gmail.com
Flat No.406 & 407, 4th Floor, MGR Estates,
Dwarakapuri Colony, Punjagutta,
Hyderabad-500082, India
cirp.raine@gmail.com

1| Last date for submission of claims 02 January 2026

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has
ordered the commencement of Liquidation of Raine Industries and Engineering Private
Limited on 03 December 2025,

The stakeholders of Raine Industries and Engineering Private Limited are hereby called upon
to submit their claims with proof or update their claim submitted during the Corporate
Insolvency Resolution Process on or before 02 January 2026 to the liquidator at the address
mentioned against item No.9 or 10.

The financial creditors shall submit their claims with proof by electronic means only through
cirp.raine@gmail.com. All other creditors may submit the claims with the proof in person, b
post or by elecironic means.

Claims shall be submitted in the prescribed forms available at www.ibbi.gov.in (Schedule
Il—Form C/D/E/F/G/H as applicable)

Submission of false or misleading proof of claims shall attract penalties.

w

Address and e-mail of the liquidator,
as registered with the Board

0| Address and e-mail to be used for
correspondence with the liquidator

Sdi-

Shaik Gouse, Liquidator

IBBI Reg.No. IBBIPA-002/IP-N00458/2017-2018/11326
AFA Valid upto 31 December 20;

Uyyalawadda Shivaru, Nagarkurnool Town And thousand three
District, Telangana-509209. ... Co-Borrower| hundred and
Loan Account Nos. AP/HDB/MBNR/A0D0000605 twenty five only)

SCHEDULE OF THE PROPERTY: All that the Property of HOUSE NO 6-10/5/A/1 ON PLOTNO 3,
ADMEASERING 89.72 SQUARE YARDS IN SURVEY NO 60/AA1, SITUATED AT
UYYALAWADDA GP AND SHIVARU, NAGAR KURNOOL TOWN AND DISTRICT, Telangana,
India - 509209 and bounded by: North: Others Plots, South: 30 Feet Road, East: Plot No.2, West:
Plot No 4.

Note: " Through this notice, all the previous notices issued in this LAN is hereby recalled”

Demand Notice DATEOF
Name of the Borrower/ Co-Borrower/Guarantor/LAN No. Dato andAmount] POSSESSION
1.Mr. Kalavathi M R/o. H.No. 4-216/1, Basaveshwara 26/08/2025 &
Colony, Makthal Town, Narayanapet District, Telangana- | Rs.10,02,544/- | 02:12:2025
S0%208. Borrower| (Rupees Ten
2.Mr. Rameshwara Reddy Mola Rio. H.No. 4-216/1, lakhs two
Ba | Colony, Makthal Town, N pet thousand five
District, Telangana-509208. ... Co-Borrower|  hundred and
Loan Account Nos. AP/HDB/MBNR/A000000417 forty four only)

SCHEDULE OF THE PROPERTY: Al that the Property of House No: 4-216/1 in Sy. No. 40, plot
n0.208/2 admeasering 100.00 square yards situaled at Basaveshwara colony Makthal gp and|
shivaru and Town, Narayanpet Distic, Telangana, India -508208 and bounded by: Morth: Plot
No.208/1 South: Plot No. 189, East: Plot No.207, West: 15 Feet Road.

Note: " Through this notice, all the previous nolices issued in this LAN is hereby recalled”.

Name of the Borrower/ Co-Borower/Guarantor/LAN No, | DemandNotice | DATEOF
Date and Amount| POSSESSION
1.Mr. Mohan Rathod @ Mohan Nayak S/o.Tuljya Nayak ~ 14/08/2025 &
Rlo. HNo. 2-79, PC Thanda , Kosgi Mandal,N pef| Rs.9,19,514) | 05122025
District, Telangana-509339. ... Borrower| (Rupees Nine
2.Mrs, Padmamma Nenavath R/o. H.Ne. 2-79, PC Thanda | lakhs nineteen
Kosgi Mandal Narayanapet District, Telangana-509339.] thousand five
....... Co-Borrower| hundred and
Loan Account Nos. AP/HDB/KOSG/A000000089 fourteen only)

SCHEDULE OF THE PROPERTY: All that the House Properly in Survey no.260/A/2, plot area 242
square yards situated at Mushriya village, Kosgi mandal, Narayanpet district, Telangana, India

509339 within the Registration limits of SRO Kosgi and bounded by: North: Open land,South:
Ramulu Nayak East: Gopal West: Road
: "Through this notice, all the previous notices issued in this LAN is hereby recalled”.

: Telangana Sdf-Authorised Officer
05-12-2025 For Hinduja Housing Finance Limited
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AN INVESTOR EDUCATION AND
AWARENESS INITIATIVE

Do join us to learn more about Mutual Funds.
Date and Venues:
Saturday, 6th December 2025, 630 pm. omsands,
at Ta Mahal Hotel, Patry Center, 3-1-254-260, 58 Road,
Secunderabad - 500 003, Telangana,
For registration, please contact: Alok Jain, Mobie : 99163 34334

Registration is compulsory. The registration time will be from 930 am. to 530 pm.
Mo walii-ins will be aflpwed.
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